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In the matter of:

Dr. Indu Kashyap

Versus
The State of Bihar & Others

..Respondents

COUNTER AFFIDAVIT ON BEHALF OF RESPONDENT NO.1

1 Anil Kumar Sinha, son/daughter of Shri Rajendra Prasad, aged about 48
years, by faith Hindu, by occupation Government Service, presently holding the
office of the District Magistrate, (In charge) Jehanabad, Bihar, do here by
solemnly affirm and state on oath as follows:

1. That | am the District Magistrate, Jehanabad and the duly authorized
signatory and competent person on behalf of the respondent no. 1, to
swear and file this affidavit. | am the deponent to this affidavit and am
fully conversant with the facts and circumstances of the present case,
which are being deposed here, inform my personal knowledge derived
in my official capacity and from the perusal of official records
maintained in due course of official duties, and [ verily believe the

e to be true and correct.
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2. That this supplementary affidavit is being respectfully submitted in

bonafide compliance with the orders dated_-F-°") - 2524

passed by this Hon'ble Tribunal in the afore mentioned Original
Application, concerning the allegations of unscientific and illegal

disposal of solid waste by Jehanabad Nagar Parishad and the
consequent environmental degradation.

That in strict pursuance of the specific directions issued by this Hon'ble
Tribunal, a Joint Inspection Committee was duly constituted, comprising
the undersigned District Magistrate, Jehanabad, as the Chairperson, and
representatives from the Bihar State Pollution Control Board, namely Sri

Nalini Mohan Singh, Scientist, and Sri Manoranjan Kumar Singh, Regional
Officer, Gaya, as members.

That the said Joint Inspection Committee undertook a comprehensive and

detailed site inspection on 27" August, 2025 at various locations within
the territorial and administrative limits of Jehanabad Nagar Parishad to
physically verify and assess the veracity of the allegations pertaining to
illegal solid waste dumping and consequent pollution of the Dardha river.

That based on the meticulous physical verification, scientific

assessment, and tangible evidence gathered during the extensive site

visit, the Joint Inspection Committee collectively observed, documented,
and confirmed the following material factual positions:

(1] That a massive accumulation of legacy waste was found to be in
existence in Ward No. 01, situated adjacent to National Highway

_110, the total quantum of which was scientifically assessed.
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(i)

(i)
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Through a comprehensive drone survey and aerial mapping to be
470042177 Metric Tonnes, requiring immediate remediation.

That during the physical inspection ,no solid waste was observed
to be dumped within the active channel or floodplain of the
Dardha river at the time of inspection, a circumstance primarily
attributed to the cleansing and scouring effect of a recent flash

flood event that had temporarily washed away the dumped
waste.

That a substantial quantity of fresh, unsegregated, and mixed
municipal solid waste was discovered to have been dumped
indiscriminately on a private land parcel measuring approximately
Zacres, situated behind Sai Mandir in Ward No. 33, Village-
Dhangawan, Jehanabad, which constitutes an entirely unsanctioned
and illegal dumpsite that manifestly fails to meet any of the
stringent siting criteria, environmental safeguards, or operational

standards prescribed under the Solid Waste Management Rules,
2016.

Copy of the Inspection report is annexed herewith and marked with
the Letter A.

. That it is most respectfully submitted that the continued presence and

persistence of the afore mentioned legacy waste dump at Ward No. 01

constitutes a grave and continuing violation of the mandatory timelines
and statutory obligations imposed by the Solid Waste Management Rules,
2016, which expressly required all local bodies to complete the bio-

remediation or bio-mining of such legacy waste dumps by the 7th day of
April, 2021. The continued existence of this substantial waste
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and serious lapse in statutory compliance, resulting in environmental
degradation and public health hazards,

. That furthermore, the persistent and ongoing act of dumping fresh,
mixed, and unsegregated solid waste at the unauthorized site in Ward
No. 33 constitutes a continuing. blatant, and flagrant violation of the
mandatory provisions of the Solid Waste Management Rules, 2016,
which expressly prohibit the disposal of mixed waste and categorically
mandate proper segregation, scientific processing and disposal in

scientifically engineered sanitary landfills in accordance with the
prescribed environmental norms.

. That subsequent to the joint inspection, the Jehanabad Nagar Parishad has
formally communicated to the undersigned Committee vide its official
letter bearing No. 2247 dated 02.09.2025. wherein it has been
categorically stated that the necessary work for bio-mining and scientific
remediation of the legacy waste dump shall be initiated and completed

within a period of four (4) months from the date of issuance of the formal
work order.

. Nagar Parishad, Jehanabad, vide Letter No. 3006 dated 20.12.2025, informed the
District Magistrate, |Jehanabad, regarding compliance with the order dated
28.07.2025 passed by the Hon'ble National Green Tribunal (NGT) in 0.A. No.
228/2024/EZ. In compliance with the said NGT order, the work of Legacy Waste
Remediation at the dumpsite located in Ward No. 01, Babhana , |ehanabad, has
already commenced. The agency selected through re-tender NIT No. 07/2025-26
dated 23.06.2025, namely M/s Amrita Enterprises, 2/6 Vineet Khand, Near
Jatri/Infront of STF Office, Gomati Nagar, Lucknow-226031, has started the
remediation work at the site. The executing agency has deployed |CB machines,

tractors, and trommel screens for processing the legacy waste through bio-

ediation/bio-mining. Geo-tagged photographs of the ongoing work are
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complying with the directions of the Hon'ble NGT, and the legacy waste

remediation work is progressing satisfactorily and shall be completed within the
prescribed timeline, (Annexed here to as Annexure-A is a true copy of Letter No.
3006 dated 20.12.2025 along with the enclosed geo-tagged photographs showing
ongoing remediation activities at the site, including deployment of machinery
such as |CB, tractors, trommel screens, and processing of legacy waste heaps.)
This addition will strongly establish ongoing and active compliance with the NGT
order.

10. That the contents of this affidavit are true and correct to the best of my
knowledge, information, and belief, derived from official records,
personal knowledge, and the proceedings of the Joint Inspection
Committee, and the work of Legacy Waste Remediation at the dumpsite has
already commenced ,which show ongoing and active compliance with the NGT

order, no part of it is false, concocted, or misleading, and nothing
material has been concealed there from.

That the statements made in paragraphs 1 to 4 and 6 to 10 are based on my
personal knowledge, the statements made in paragraphs 5 are based on
information derived from official records, proceedings of the [oint
Committee, and verifiable documentary evidence, which I verily believe to

be true and correct, and rest are my humble submissions before this
Hon'ble Tribunal.

Prepared in my Office 2 Al

DEPONENT
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VERIFICATION
Verified at Jehanabad on this__\®____day of Tg.r_uj.&:i 2026, that the
contents of paragraphs 1 tol0 of the foregoing affidavit are true and

correct to the best of my knowledge, information, and belief derived from
official records and personal knowledge, nothing material has been

concealed there from, and no part of it is false or fabricated.

viL
o]t |4
DEPONENT
District Magistrate,
(In charge)
jehanabad)
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JOINT COMMITTEE REPORT IN COMPLIANCE WITH THE ORDER OF
THE HON'BLE NGT IN 0.A. NO. 1083/2024(PB) IN THE MATTER OF DR.
INDU KASHYAP VS STATE OF BIHAR RELATED TO UNSCIENTIFIC
DISPOSAL OF SOLID WASTE BY JEHANABAD NAGAR PARISHAD,
JEHANABAD, BIHAR.

The O.A. No. 1083/2024, dated 08.11.2024 in the matter of Dr. Indu Kashyap Vs

State of Bihar is related to issue of illegal dumping of Solid Waste by Jehanabad Nagar

Parishad. Jehanabad, District-Jehanabad and disposal of Solid Waste in Dardha river I-

and also unscientific management and disposal of Solid Waste causing Air Pollution &

Polluting River.

To investigate the matter, Hon’ble National Green Tribunal (NGT) constituted a

joint committee comprising of District Magistrate Jehanabad and Bihar State Pollution

Control Board, Patna.

The joint committee comprising of following officials carried out the site visit on

27.08.2025 in Jehanabad Nagar Parishad, Jehanabad;

1. The District Magistrate, Jehanabad;

9 §ri Nalini Mohan Singh, Scientist, Bihar State Pollution Control Board (BSPCB); and

3. Sri Manoranjan Kumar Singh, Regional officer, Gaya, Bihar State Pollution Control

Board (BSPCB).
The joint committee members visited and inspected the sites in question and carried oul

the detailed inspection.

During inspection, the following facts were observed:-

(i) A huge dumping of legacy waste was found in ward no. 01 near NH 110 (Amount
4700.42177 MT, as per drone survey, enclosed as Annexure-1).

No Solid Waste was found dumped in the river Dardha because of flash flood in the

Tiver. ~\ (Eﬁ Pl/
o
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(iii)  Fresh Mixed Solid Waste was found dumped in the back side of Sai Mandir, way 1

no. 33, Village-Dhangawan, Jehanabad (An area of about 2 acre, private land), and -

land in question is not a landfill sitc, as per siting criteria specified in the Solid

Waste Management Rules, 2016.

The work of biomining of legacy waste was to be completed by 7" April, 2021 under

the provisions of the Solid Waste Management Rules, 2016. The dumping of mixed solid

waste in the back side of Sai Mandir, ward no. 33, Village-Dhangawan, Jehanabad is also

not in conformity with the provisions of the Solid Waste Management Rules, 2016.

As per the information provided by Nagar Parishad, Jehanabad vide letter no

2247 Dated 02.09.2025, the work of bio-mining of legacy waste will be completed within

four months after work order. Letter of Nagar Parishad enclosed as Annexure-2)

Relevant Photographs enclosed as Annexure-3

b

we
HC“‘HS o {3‘1* ?*5
Manoranjan Kumar Singh Nalini Mohan Singh,
Regional Officer, Gaya Scientist,
Bihar State Pollution Control Bihar State Pollution

Board,Patna Control Board,Patna

q&*“%

District  Magistrate,
Jehanabad
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